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Gy Mo L 32E2 /2001

Wew Delhi this the 3rd day of ODecember, 2001

Hon ble Smt.lLakshmi Swaminathan; vice Chairman (J)
Hon*ble Shri M.P.Singh, Member (A)

sushil Rumar Yadawv,

/0 Shri Madan tMohan Yadaw,
Mohalla Barh Pura, Sadar B
Matthura [(UR)

azar,

v e Applicant

By advocate Shri D.M.3harma 3
WERSUS

1.olnion of India through the
Secretary to the Government of India,
Ministry of Defence,Scuth Blocok,
Mew Dalhi.

CThe Director General of tMedical Services
Carmy) (GMS-3(k) adiutant General’s Branch,
ILBElock, DOH.Q. Post OFffice, M ;]

]

sneiral Inocharge,
CTantral Command,
~anch ), Luckiow-Ganti.

Ea

%Z.The Major
Headaguar
(Medical B

AL The Commandant .
Military Hospital,mMathura(UP)

ORDE R (ORAL)

(Hon’ble Smt.lLakshmi Swaminathan, ¥ice Chairman (J)

Heard Shiri .. Sharma, learned counseal . He nas

submitted fthat the applicant had made a representation dated

™~

HLolL.Eo0l 0 to the respondents which has been  forwardsd by

Respondsnt MNo.3 to Respondesnt No.2 i.e.Directorate SBeneral o

St oy ook T o ] T o] T . e 3 B 5 -
Medical Services, Mew Delhi for nes W nonsideration and

The facts have been mentioned in tha  annexurs

g1 letther oa

Lo L 2aal.

2. Mowewesr, we note that thiz 04 has beesn filad by the

iy ¢ e I e e by s L Tals ‘~ b SR T 3 5
gnd  of  Mowvember, 2001 in which the main praver 13 that a

P




trom  the date of e

&}7

dirmction may be given to the respondents to deal with the

representation  made by the applicant dated Z.11.2001 by &

speaking and reasoned order within a time bound period.

Z. Noting the above facts and the submissions mads by
the learned counsel, the 04 is disposed of with a diresction

to respondent Mo.2 to consider the applicant’™s representation

dated 3.11.2001 (annexurs & 2) which has been forwarded to

that office by Respondsnt MNe.3 within a period of four months

I I

eipt of a copy of  this order with

intimation to the applicant. Mo arder as to costs

W Lok S Goniboar_—
{ M.P. Singh ) ( smt.Lakshmi Swaminathan )
Member (A) Vice Chairman(J)
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